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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION

Secunderabad, the 4th November, 2025

S.0. 5067(E).—Whereas, by the notification of the Government of India, in the Ministry of Railways
(Railway Board), number, S.O 3476 (E) dated the 21st July 2025 published in Gazette of India, Extraordinary, Part II,
section 3 Sub-section(ii), dated the 29th July 2025 (here in after referred to as the said notification) and issued under
sub-section(1) of section 20(A) of the Railway Act, 1989(24 of 1989), the Central Government declares its intention
to acquire the land specified in the schedule annexed to the said notification for the purpose of execution,
maintenance, management and operation of Special Railway Project, namely “Bypass line between Yerpedu—Pudi
stations (25.36Km.)”, in Tirupati district in the state of Andhra Pradesh.

And whereas, the substance of the said notification was published in daily newspapers namely
“Vaartha(Telugu) and The New India Express (English)” on 02nd August 2025 by K.Suryanaryana, Chief Engineer-III,
Construction Organization Secunderabad under sub section (4) of section 20A of the said Act;

And whereas no objections have been filed within the statutory time limit.

And whereas, in pursuance of sub-section (1) of 20E of the said Act, the competent authority has submitted its
report to the Central Government;

Now therefore, upon receipt of the report of the Competent Authority and in exercise of the powers conferred
by sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose;
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And further, in pursuance of sub-section (2) of section 20E of the said Act, the Central Government here by
declares that on publication of this notification in the official Gazette, the land specified in the schedule annexed here
to shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, Bypass line
between Yerpedu— Pudi stations (25.36 Km) in the state of Andhra Pradesh.

Description of Land in Acquisition:

Special Railway Project, Bypass line between Yerpedu— Pudi stations
(25.36 Km) for passenger and freight facility.

Village: Surappakasam Mandal: Renigunta District: Tirupati
Rem
Extent . arks
Total u)r(lde :r Name & address of Boundaries Details of | (Gov
Sl Survey No Extent Acquis the person Trees, t./
No. y o e interested/Details of Structures | Patta
Ac Ce 1tion ;
Govt. Land etc., if any /
Ac Ce N S E W DKT
)
1.Y Subbamma
W/O Cinna Reddy
2.Yambaku.Kasi
Reddi s/o Chinna
74/2 Reddy
1| (asperwebland 039 0.03 | 3.Yambaku 7 Athuru 1 Athuru g Patta
Sy.No: Venkatamma Village Village
74/1A,1B,2)
4.Yambaku
Subramanyam
Reddy s/o Busi
Reddy
1.Yambaku
jayalakshmma w/o
kodandam
75/2B | 2.Y Subbamma - 6/12
p| (asperwebland 0.97 0.64 | W/O Y subramanyam 73 thuru 74 7 Patta
Sy.No: 3 Vambaku Village A
7512A.B,C.D) Venkatamma
4.Yambaku Muneiah
s/o Chinna Reddy
16142 Reddy S0
3] (as per webland 0.41 0.32 NM Y 73 76/2 76/4 77/1 Patta
76/1A) Munaswamy
Reddy
N Chengalaraya Bore well
76/1B2 Redd S/0 L,
4] (as per webland 0.41 0.335 Y 73 76/2 76/4 771 Coconut Patta
. N.Munaswamy
Sy.No: 76/1B) Redd Tree-
ey 3,well-1
1. B Ranganadham
S/O Late B.Subbaiah Bore well
T6/2A 2 K Munemma -1,Mango
5] (as per webland 0.29 0.240 3 h 76/1 76/3 76/6 77/3 - Patta
Sy.No: 76/2A,B) -%ga‘éf;’anat am 1,Coconut
Reddy S/o Tree-5,
Subba Reddy
76/4A2 R Ranganadham Bore well
6] (as per webland 0.16 0.095 | Reddy S/O T6/4A 76/6 76/5 76/1 1 We | Patta
Sy.No: 76/4A) B.Subba Reddy
1.R Venkatamuni
Reddy
76/4B 2.Y.Muni Reddy S/o
7] (as per webland 0.16 0.16 S.ub.raman am l%,edd 76/4A 76/6 76/5 76/1 Patta
Sy.No: 76/4B) 1y y
3.Y.Kasi Reddy S/o
Chinna Reddy
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1.R. Chirala Reddy
S/O R. Muni Reddy
2.R.Munemma
(as ngeilan d w/o Bathhi Reddy Coconut
8 pSy.No: 0.37 0.29 3.Y.Govinda Reddy 73 76/6 76/7 76/4 | Tree- Patta
76/5B1,5B2,5B3) S/O Y. Venkata 1, Teak-3,
Reddy
4.Y Nagaraju &
others
1.N Muniswamy
Reddy S/O
76/6A N.Peddhamuni Reddy Ath
9| (as per webland 0.36 0.185 | 2.N.Chengalraya 76/4,5 Vitlllz;mé 76/9 76/2 Patta
Sy.No: 76/6) Reddy &
S/0 Munaswamy
Reddy
1.R Chenga Reddy
76/7 S/O R.Subba Reddy goco‘“‘t
10{ (as per webland 0.03 0.03 2.R.Ranganadham 76/8 76/9 76/8 76/5 2r/e\esi10ka Patta
Sy.No: 76/7) Reddy S/o Subba tree-]
Reddy ’
1.N.Venkat Reddy
S/O N.Munaswamy
76/8A2 Reddy
11] (as per webland 0.33 0.19 2.N.Chengalraya 73 76/9 76/11 76/5 Patta
Sy.No: 76/8A) Reddy
S/o Munaswamy
Reddy
N Chengalraya
76/8B2
12| (as per webland 033 020 Ee&dy S0 76/3B1 7610 | 7Y élA 76/28A Patta
Sy.No: 76/8B) ~viunaswamy
¥y-No: Reddy
76/8C ]I\{]e((izllengalrasy/% 76/11A2,1 Athuru
13] (as per webland 0.29 0.29 Y i . 76/75 76/10 Patta
. N.Munaswamy 1B2,12B Village
Sy.No: 76/8C)
Reddy
76/9A R Ranganadham Athuru
14] (as per webland 0.11 0.11 Reddy S/O 76/8 Villz o 76/10 76/6 Neem-1, Patta
Sy.No: 76/9A ) R.Subba Reddy &
76/9B R.Ranganadham Athuru
15| (as per webland 0.07 0.07 Reddy S/O 76/8 Village 76/10 76/6 Patta
Sy.No: 76/9B ) R.Subba Reddy g
76/9C1 R Ranganadham Athuru
16] (as per webland 0.10 0.08 Reddy S/O 76/8 Village 76/10 76/6 Patta
Sy.No: 76/9C ) R.Subba Reddy g
1.R.Munemma
76/10 W/O R.Bathi Reddy
(as per webland 2. R.Ranganadham Athura
17| Sy.No: 0.20 0.20 Reddy S/0 76/8 Village 76/8 76/9 Patta
76/10A,10B,C1,C R.Subba Reddy g
2) 3. R.Sarojamma
w/o Subba Reddy
76/11A2 R Ranganadham
18{ (as per webland 0.18 0.12 Reddy S/O 73 76/8 76/12 76/5 Patta
Sy.No: 76/11A) R.Subba Reddy
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76/11B2
19]  (as per webland 0.10 0055 | B Ranganadham 76/11B1 76/8C 76128 | 7O/11 Patta
. S/O Late B.Subbaiah A2
Sy.No: 76/11B)
20| (as pz:?/ivzeﬁland 0.28 0.19 | R:Munemma 75/1 76/8 752 | 76/11 Patta
Sy.No: 76/12A,B) W/O Bathi Reddy
1. Y.Madhu
S/O Y. Muni krishna
77/1B2 Reddy Bore well-
2.Y.Ramesh
(as per webland /o Y. Muni krishna 1,Banyan
21 Sy.No: 1.59 1.19 Redd. 73 77/3 76/1 771 Tree- Patta
77/1A/1,1A/2.1B, Y 1,Ankole
10) 3.Y Kasi .Reddy tree-1
S/0 Y.Chinna Reddy
4.Y.venkata Reddy
& Others
1. Y.Madhu
S/O Y.Muni krishna
Reddy
2. Y.Ramesh
77/2B S/O Y .Muni krishna
2p| (asperwebland 0.38 0.06 | Reddy 73 772 76/1 771 Patta
Sy-Nor: 3.ARami Redd
77/2A/1,2A/2,2B) o y
Minor
Sundarayya
4R.Muni Reddy S/O
Chenga Reddy
77/3B1 1.A.Radha Reddy
(as per webland S/O A.Rami Reddy Athuru
23 Sy.No: 0.99 0.375 2.N.Subramanyam 772 Village 76/2,3 77/1 Patta
77/3A1,3B,3B1B) s/o Narasimlu setty
1.T Devanamma Banana
85/1A W/O T.Venkata Tree -
24| (as per webland 0.11 | 0095 | Reddy 87 85/6 85/2 g7 | dZfasmin | b
Sy.No: 85/1) 2.N.Ramachandra 565 Bore
Reddy Well-1
Coconut
Tree-
6,Banana
85/2 . Tree -
25| (as per webland 0.13 0.13 gg};‘lﬁ;je}‘ix g 87 87/4 85/3 85/1 | 10,Ankole | Patta
Sy.No: 85/2) ' y Tree -
4, Neem-
2,Jasimne-
28
Teak-
6,Coconut
Tree-
8,Custard
Tree-
2,Jasmine
Tree-
45 Bore
85/3A N Balaji Well-
26| (as per webland 0.11 0.095 | S/O N.Ramachandra 87 87/5 85/11 85/2 1,Well- Patta
Sy.No: 85/3) Reddy 1,Tamarin
d Tree-
1,Drumsti
ck Tree-
5,Kanaka
mbaram
Tree-
65,Banana

Tree-25,
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85/4A N Balaji
27| (as per webland 0.04 0.02 S/0O N.Ramachandra 87/2 87/6 87/3 87/1 Patta
Sy.No: 85/4) Reddy
Teak-
22,Coconu
t Tree-
31,Jack
Fruit-
4,Custard
Tree-
7,Mango
Tree-
86/1A N Pachappa Reddy ;"IS\I}T::::;
28| (as per webland 0.23 0.23 S/0O N.Munaswamy 87 86/3 86/2 87/3 y Patta
Tree-
Sy.No: 86/1A) Reddy .
1,Jasmine
Tree-345,
Ankole
Tree-
5,Bore
Well-1,30
mts PVC
Pipe Line
Under The
Ground
1.N.Pachapa Reddy
86/1B1A1
(as per webland $/0 N.Munaswamy Bore well-
29 Sy No- 0.25 0.09 Reddy 86/2A1 85/11A 86/2 86/1 1 Patta
86/1}],3;,1A,2) 2.K Thulasi Reddy
S/O K.Muni Reddy
1.N Pachappa Reddy
86/2A1 S/O N.Munaswamy
30  (as per webland 0.23 0.03 | Reddy 87 86/1B1 | 86/2A2 | 86/1A Patta
Sy.No: 86/2) 2.N.Ramachandra
Reddy
1.N Pachappa Reddy
S/O N.Munaswamy
86/3A Reddy
31] (as per webland 0.22 0.17 | 2.N.Ramachandra 87 85/5,11A 86/1131 85/3 ?fg‘:‘ﬁ o | Patta
Sy.No: 86/3) Reddy ’
S/O Munaswamy
Reddy
87/3
32) (as per webland 1.08 0.815 | Vaagu 104/2 85/1 87/2 87/1 Govt
Sy.No: 87)
96/1
33] (as per webland 0.64 0.12 Mandha Bailu 300 96/2 97 300 Govt
Sy.No: 96)
1.D Subbaraya Seetty
S/O D.Manikyam
97/2 Sety
34 (as per webland 2.19 034 ijoNl\‘,IVf;kg:;V;’xl“ 10172 94 99/1 98 DKT
Sy.No: 97/1,2,3) Reddy
Kallam Poramboke
99I/1A K Jeevitha minor
35] (as per webland 0.31 0.065 Gurramma 100/4 98 87 87 Patta
Sy.No: 99/1)
1.K.Yathendra
100/1B Reddy S/o late
36] (as per webland 0.27 0.22 | Kuppa Reddy 101/2 100/1B 100/1B 300 Patta
Sy.No: 100/1A,B) 2.Y kasthuramma
W/O Muni Reddy
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1002A K.Subramanyam
37) (as per webland 0.04 0.04 Reddy S/O0 100/1B 97 100/2B 300 Patta
Sy.No: 100/2A) K.Yellappa Reddy
100/2B K.Yathendra Reddy 100/2
38 (as per webland 0.05 0.05 S/0O late Kuppa 100/1B 97 100/3 A Patta
Sy.No: 100/2B) Reddy
100/3 K.Yathendra Reddy 100/2
39)] (as per webland 0.08 0.08 S/0O late Kuppa 100/1A 100/4A 100/5A B Patta
Sy.No: 100/3) Reddy
1.K Jeevitha Minor
100/4A Guramma 100/5A,B,
(as per webland 2 X.Yathendra 5D,6,7,8,1 99/1,100/ 100/13
40 Sy.No: 082 080 | Reddy 112,13A, 4B A | Y7 Patta
100/4A,B,C.D,E) S/0 late Kuppa 13B
Reddy
100/5A K.Yathendra Reddy
41)  (as per webland 0.04 0.04 S/0O late Kuppa 100/1B 100/4A 100/5B 100/3 Patta
Sy.No: 100/5A) Reddy
Bore
Well-
1,Coconut
Tree-
6,Jack
Fruit-
1,,Neem-
4, Shami
100/5B K.Yathendra Reddy 100/5C, | 100/5 Tree-
42| (as per webland 0.05 0.05 S/0O late Kuppa 101 100/4A 5D A 1,Mango Patta
Sy.No: 100/5B) Reddy Tree-
1,Guava
Tree-
3,Papaya
Tree-
3,Drumsti
ck Tree-
1,Banana
Tree-10,
100/5C K.Yathendra Reddy 100/5
43]  (as per webland 0.03 0.03 S/0O late Kuppa 101 100/5D 100/6 B Patta
Sy.No: 100/5C) Reddy
100/5D
44]  (as per webland 0.02 0.02 Y}Kif[th”.rag‘(‘;g 100/5C 1004A | 100/6 101(3)/ 3 Patta
Sy.No: 100/5D) wio Munt Reddy
100/6 K.Yathendra Reddy 100/5
45| (as per webland 0.07 0.07 S/0O late Kuppa 101 100/4A 100/7 C5D Patta
Sy.No: 100/6) Reddy >
100/7 K.Yathendra Reddy
46) (as per webland 0.03 0.03 S/0O late Kuppa 101 100/4A 100/8 100/6 Patta
Sy.No: 100/7) Reddy
100/8 K.Yathendra Reddy
47/  (as per webland 0.03 0.03 S/O late Kuppa 101 100/4A 100/9 100/7 Patta
Sy.No: 100/8) Reddy
100/9 K.Yathendra Reddy
48] (as per webland 0.03 0.03 S/0 late Kuppa 101 100/11 100/10 100/8 Patta
Sy.No: 100/9) Reddy
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100/10 K.Yathendra Reddy 100/13
49/ (as per webland 0.03 0.03 S/0O late Kuppa 101 100/12 A 100/9 Patta
Sy.No: 100/10) Reddy
100/11 K.Yathendra Reddy
50/ (as per webland 0.03 0.03 S/0O late Kuppa 100/9 100/4A 100/12 100/8 Patta
Sy.No: 100/11) Reddy
100/12 K.Yathendra Reddy 100/13 100/1
51) (as per webland 0.03 0.03 S/0O late Kuppa 100/10 100/4A A 1 Patta
Sy.No: 100/12) Reddy
100/13A . .
52]  (as per webland 0.06 0.06 Ié lﬁfﬁz minor 101 100/4A 10(])3/13 100(1)/21 Patta
Sy.No: 100/13A) i
100/13B .
53] (as per webland 0.06 0.06 gg‘ﬁa&uifdgz " 101 100/4A 10‘():/13 1(3)0A/1 Patta
Sy.No: 100/13B) ' v
Bore
Well-
1,Coconut
1.N.muthamma Tree-
100/13C W/O N.Peddi Reddy 100/1 | 3Jack
54)  (as per webland 0.06 0.06 . 101 87 104 > Patta
: 2.K.Thulasi Reddy 3B Fruit-
Sy.No: 100/13C) ) .
S/O K.Muni Reddy 1,Apricot
Tree-1,
naseberry
Tree-2,
100/14A K.Yathendra Reddy
55  (as per webland 0.06 0.04 S/0O late Kuppa 100/;;A’13 87 87 10/2/4 Patta
Sy.No: 100/14) Reddy
1.K.Yathendra
Reddy
S/o Late Kuppa
Reddy
2.NP.Venkata Rami
Reddy
S/o Yellapa Reddy
101/1B 3.Kasthura@a
(as per webland W/o Y.Muni Reddy
Sy.No: 4.N.Chengalrayulu Tamarind
56, 101/1A.B.C.E.F, 0.54 0.11 Reddy 102/11 100/4A 104/1 97 Tree-1, Patta
G,H,LJ/1,J/1,]2A, S/0 Munaswamy
1/2B) Reddy
5.N.Venkata Reddy
S/0 Munaswamy
Reddy
6.Pandu Reddy
S/o Bodi Reddy
7.N.Munasway
S/o Pandu Reddy
( 1r01/2bl nd K.Yathendra Reddy
s7) @ pseym‘ a 0.13 0.13 | S/O late Kuppa 101/1B 100 101/3 100 Patta
101/2A,2B) Reddy
101/3 K.Yathendra Reddy
58 (as per webland 0.12 0.12 S/O late Kuppa 101/1 100/5 101/3 101/2 Patta
Sy.No:101/3) Reddy
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1.K.Yathendra
101/4 Reddy S/O
(as per webland late Kuppa.Reddy
59, . 0.25 0.25 2 K.Thulasi Reddy 102/4 100/13 104/1 101/3 | Guava-2 Patta
Sy.No:101/4A,4B, .
BI.B2) S/O Mum Reddy
’ 3.D.manikyam Setty
S/O Narasimlu setty
1.Y.Govinda Reddy
S/O venkata Reddy
104/1B 2.Y.madhu Bore
(as per webland S/O Muni krishna 102/2, | Well-
60| Sy.No:104/1A,1A/ 1.02 0.355 Reddy 107 104/2,87 105/3,4 10 1.Coconut Patta
2,1B) 3.Y.Bala Tree-4
subramanyam
S/O Y.Nagaraju
1.Y Madhu
L0472 li/;)lé\}/llum krishna oot
61 (as per webland 0.18 0.18 104/1 87 104/1 Patta
Sy.No:104/2A,2B) 2.Y,Ramesh 3
S/O Y.muni krishna
Reddy
Coconut
Tree-
4,Mango
105/3A2
62]  (as per webland 0.34 0.035 | ¥ Jaya Lakshmamma 105/1 105/4 105/5 | 1041 | 1 | paa
‘W/O Kodandam 2,Tamarin
Sy.No:105/3)
d Tree-
1,Banana
Tree-2,
Coconut
Tree-
105/4B Y Jaya Lakshmamma 8,Banana
63] (as per webland 0.17 0.07 W/OyKodandam 105/3 87 105/3 104/1 | Tree-2, Patta
Sy.No:105/4) Indian
beech
tree-3
300
64) (as per webland 29.20 4.46 Cheruvu 300/1 300/3 96/1 305/2 Govt
Sy.No:300/2)
1.B Chenchamma
302/1€C2 W/O Shankar Reddy 302/1
65) (as per webland 0.61 0.02 2 M.Laksh 302/3 304/1 302/1D B Patta
Sy.No:302/1C) ~Vi-Lakshmamma
W/o Krishna Reddy
Coconut
Tree-
24,Bore
Well -
1,Jack
Fruit -
2,Custard
302/1D2 . 8
66] (as per webland 0.87 029 | RHymavathi = 300 304/2 305 | 301 | Tree Patta
. W/O Gopalu modali C 2,Mango
Sy.No:302/1D)
Tree-1,2.5
inch PVC
Pipe Line
Below
Ground
Level -100
ft
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303/3B s
67] (s per webland 0.76 016 | MBalai 303/1AB | 303/4 3041 | 3032 Patta
Sy.N0:302/3) S/o M.Gurava Reddy
Bore
Well-1,2.5
inch PVC
303/4B M Balaji Pipe Line
68 (as per webland 0.26 0.22 303/3 304/1 304/1 304/3 Patta
. S/o M.Gurava Reddy Below
Sy.No :303/4)
Ground
Level -200
ft
304/1A2 K Munaswamy
69| (as per webland 0.86 0.665 | Reddy S/O | 302/1B,1C 304/2 304/1B 303/3 Patta
Sy.No :304/1A) munaswamy
304/1B1 N Rosi Modali 313/3
70) (as per webland 1.44 0.21 ‘W/O Subramanyam 304/1A 304/1A 304/3 4 ’ Patta
Sy.No :304/1B) modali
Bore
Well-
1,Coconut
Tree-
2,Neem-2,
Indian
blackberry
-1,Palm
tree -
2,Asbestos
Sheet
304/2B room-
71]  (as per webland 0.93 0.79 | I Thulasamma 302/1D 304/3B 305 30411 | LWater Patta
. W/O Muraga Reddy Storage
Sy.No :304/2)
Tank on
Ground
With
Cement
Structure -
1,2.5 inch
PVC Pipe
Line
Below
Ground
Level -250
ft
304/3B P.Thulasi 304/1
72| (as per webland 1.02 0.08 S/O P.Muni krishna 304/2 309/1A 306 ALB Patta
Sy.No :304/3A,B) Reddy i
305/2 302/1
73] (as per webland 1.76 0.83 Kunta 300 306 300 D Govt
Sy.No :305)
311 Kalava & Railway Athuru
74| (as per webland 0.43 0.10 Line 315/3 Village 311/4 311/2 Govt
Sy.No :311/2)
312/1B A Lakshmi Venkata Eucalyptu
75] (as per webland 0.24 0.185 Ramana S/0 313/5 31272 310/1-B 315 s Tree - Patta
Sy.No :312/1) Narayana swamy 600
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312/2B A Narayana Swamy Eucalyptu
76] (as per webland 0.47 0.34 S/O A .Krishnaiah 312/1 31273 310/1-B 315 s Tree - Patta
Sy.No :312/2) setty 600
312/3A
77]  (as per webland 0.49 023 | ANagooru 31272 311 3102 315 | Bucalyptu | oo
. S/O Late srinivasulu s Tree-500
Sy.No :312/3)
313/2B 1.M Balaji
(as per webland S/O Gurava Reddy
78, Sy.No 313124, 0.70 0.08 2.R Chengamma 313/1 313/5 313/4 315 Patta
2B) W/O subba Reddy
31373 M Balaji
79] (as per webland 0.16 0.16 S0 Gquava Redd 303/3 313/4 304/1 31372 Patta
Sy.No :313/3) Y
313/4A A Lakshmi Venkata Bore
80| (as per webland 0.44 0.38 Ramana S/0 313/2 303/4 304/1B | 313/2 Well-1 Patta
Sy.No :313/4) Narayana swamy
313/5A2
81] (as per webland 0.58 0.29 swsgil;‘;;m;; s 313/2,4 31358 | 304/1B | O 12/ 2 Patta
Sy.No :313/5A) y y
313/5B2 A Lakshmi Venkata
82| (as per webland 0.60 0.26 Ramana S/O0 313/5A 312/1 304/1B 315 Patta
Sy.No :313/5B) Narayana swamy
1.M Lakshamma
W/O Late krishna
315/2B Reddy
(as per webland 2.M.Nadhamuni 313/12
83 Sy.No 1.87 0.13 Reddy 317 311 A i 316 Neem-3 Patta
:315/1,2A,2B/1,2B S/O penchula Reddy
/2) 3.R.Chengamma
W/O R.Subba Reddy
& Railway line
TOTAL AC.20.585.Ce

[F. No. W.Con.182/SRP-19/PUDI-YPD/24-25/271/20E/221025]
K. SURYANARAYANA, Chief Engineer / Construction-III
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